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AT, 2947().—at+, f&ater eg Grarsem (Fameorn) sifafa=m, 1967 (1967 =1 37) (R za+
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ST STarfen, 3o ATAa=e &7 ToW SIq=T § UH sfaswaral €l & fafatas o @ g;
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AaFaTal §ed g, e g e # srdwerat o U §, ﬂr@ﬂwwﬁwﬁﬂmﬁw%ﬁw
STARATET el HT TETET TAT T d FIAT T8T § 3T AT F JaTell T TTAararwmaor e fiT It 9T
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T Talh "GIOET Tq & SEATTHE T (3% TH F I)/3s U 30 UH [Ferad gem/gedas
TIT 31 ST UUE QTH-GILTETT (TS TH 3 TH-F)”, S U 3 UH il UF AR £od 9T, TF
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AT ‘GATHT ATE (FleThe) FITTHT FIA o AT Fl TTT FA & (0 SATdRATal FeF HLdl L@l g AT AT
TuT wredt Bat v sraEr [Remmr wmar g siv sfdardner & wfafafast § dow g aur arawarar
wfafafert 3 foro wredta gars i adt #2 7gr e,

A STath, SFq TSAT G AWA & ATl I AT ST IRl ATTATAIRIT TC T FIEAT T
staeeTsery ertta # forg s T =1 oo &
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Y Safeh, FHeaT avRre 1 oAy g & aedi 3T AT # se-wre (U oA e )’ e
FIET T 8 TEATHe w2 (3E UF & °1)/30s UH 91 U Semad Giae/Zed1is® T (% s UIg
TH-FTETT (3 U S TH-%), ATAHaTs B o0 Ardharal T g Td S IFd |l GSAT qgT 39
Tt TI=T AT IFT ATHHIR 6T TAHT ATIAT | ATHA FHeeA 1 #or7 AT g,

s e, Aty fEeg Brarswer (e siferffem, 1967 i g 35 6t STamer (1) * @ve (F) geT
TE QTRAT T ST L §U heald AR UAgT Sad ATTAH 1 T Tt § Meafeted o e
FAT &, AATC-

Tod arterfeare it T ST °,—

() 9 \EAT 28 3% qoreet wiatear & foru Mwferfa w9 gear s gfEtear soertig &
STTOSAT, Srorie-
*AA-FTART/AAT 3T HRTGIT § FA-FIAGT (T F ATE TH) ST IHh T Ta877;

(i) F\ "eAr 38 s qaadt wEAtAr % forw Amtafea w0 der syt st &
STTURM, Aaid-

"38, TEATIHE TIe/TFATIHE ¥oe 3Ah T UT AT4a/TEATIHS T A% U6 U |l
FTTA/GTTHE Tq § TEATTHF T (A2 TH F N/ U8 q vF B GrE/seamaT
ToE A T U ATH-GITH (1S UH 6 IF) T9T T8 THT T
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MINISTRY OF HOME AFFAIRS
NOTIFICATION
New Delhi, the 19th June, 2018

S.0. 2947(E).—Whereas, the Unlawful Activities (Prevention) Act, 1967 (37 of 1967) (hereinafter
referred to as the said Act) has been enacted to provide for more effective prevention of certain unlawful
activities of individuals and associations and for dealing with terrorist activities and for matters connected
therewith;

And whereas, under clause (m) of sub-section (1) of section 2 of the said Act, ‘terrorist organisation’
means an organisation listed in the First Schedule to the said Act or an organisation operating under the same
name as an organisation so listed;

And whereas, the First Schedule to the said Act contains the list of such terrorist organisations;

And whereas, the ‘Al-Qaida in Indian Subcontinent (AQIS)’, an affiliate of ‘Al-Qaida (AQ)’, is
a terrorist organisation, which has committed acts of terrorism in the neighbouring countries, has been
promoting and encouraging terrorist acts on the Indian interests in the Indian Sub-continent and has been
attempting radicalisation and recruitment of youth from India;

And whereas the “Islamic State in Khorasan Province (ISKP)/ISIS Wilayat Khorasan/Islamic State
of Iraq and the Sham-Khorasan (ISIS-K)”, an Afganistan based affiliate of ISIS, is a terrorist
organisation, which promotes and encourages terrorism in the Indian Sub-continent and has been
committing terrorist acts to consolidate its position by recruiting youth for ‘global jihad’ and to achieve the
objective of establishing its own ‘caliphate’ by overthrowing democratically elected Governments and
considers India and the Indian interests as its targets and is engaged in activities of radicalising and recruiting
Indian youth for terrorist activities;

And whereas, the recruitment of youth by the said organisations from India and their radicalisation are
a matter of serious concern for the national security and international peace;

And whereas, the Central Government believes that the ‘Al-Qaida in Indian Subcontinent (AQIS)’
and the Islamic State in Khorasan Province (ISKP)/ISIS Wilayat Khorasan/Islamic State of Iraq and the
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Sham-Khorasan (ISIS-K) are terrorist organisations involved in terrorism and has decided to add the said two
organisations and all their manifestations in the First Schedule to the said Act;

Now, therefore, in exercise of the powers conferred by clause (a) of sub-section (1) of section 35 of
the Unlawful Activities (Prevention) Act, 1967, the Central Government hereby makes the following further
amendments in the First Schedule to the said Act, namely:-

In the First Schedule to the said Act, -

(1) for serial number 28 and the entries relating thereto, the following serial number and entries
shall be substituted, namely:-

“28. Al-Qaida/Al-Qaida in Indian Sub-continent (AQIS) and all its manifestations.”;

(ii) for serial number 38 and the entries relating thereto, the following serial number and entries
shall be substituted, namely:-

“38. Islamic State/Islamic State of Iraq and Levant/Islamic State of Iraq and Syria/Daish/
Islamic State in Khorasan Province (ISKP)/ISIS Wilayat Khorasan/Islamic State of Iraq and
the Sham-Khorasan (ISIS-K) and all its manifestations.”.
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